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EJe«ric Crematorium 

• J SIlrl D. C. Sharma: 
800.1. Shrl Ram Harkh Yadav: 

Will the Minister of Health be 
pleased to state: 

(a) whether the work on the elec-
tric crematorium in Delhi has been 
-completed; 

(b) the amount spent thereon; and 

(e) when is it likely to be commis-
sioned? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) Yes, Sir. 

(b) The expenditure incurred on 
buildings and electric inslal1ations 
ek. 'amounts to Rs. 6.2 lakhs appro-
ximately. 

(c) By the end of April, 1965. 

Study of Price Decontrol 

·891. SIlrl Sldheshwar Prasad: Will 
the Minister of Finance be pleased to 
srate: 

(a) whether the effect of the price 
decontrol, from 16th December 1963, 
on caustic soda, hydrocholric acid, 
bleaching pOWder, chlorine, chilean 
nitrate, sulphates of potash and wash-
ing soaps has been studied; 

(b) if so, their price level in Janu-
ary, J 964 {lnd January, 1965 respec-
lively: and 

(c) whether the purpose of the 
price decontrol has heen served? 

Th~ Minister of Plannial' (Shrl B. 
R. Bhagat): (a) Yes. Sir. 

(b) A ~tatemcnl giving this infor-
mation is laid on the Table of lh! 
House'. [P7aced i)' Llbraru, See No. 
LT-4195/65]. 

(c) Ye~. Sir. G~veTnment are how-
ever, kpf'ping n const'Jnt watch on the 
situation and remedial measures, in .. 
eluding re-imposition o! ('ontrol, wiil 
be t~ll{e!'\ if and when necessary, 
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Central Assistance to V.P. 

r Shrl Ramesbwar Tantla: 
ShrimaU Savltrl NI,;am: 

0893. ~ Dr. Chandrabhan Slnp: 
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Shri N. M. Wadlwa: 
Shri R. S. Tlwary: 
Shrl Radhelal Vyas: 

Will the Minister of Finance be 
pleased to stoate: 

(a) whether it is a fact that the 
Chief Minister of U.P. has requested 
the Centre to prescribe some formula 
under which Centre could share the 
responsibilities in caSe of an increase 
in pay-scales of the State Govern-
ment employees consequent .)n simi-
lar increase by the Centre: 

(b) if so, the reaction of the Gov-
ernment of India thereto: and 

(c) whether similar requests !have 
also been received from other States? 

The MInister 01 Planning (Shrl B. 
R. Bhagat): (a) No. Sir. 

(b) Does not arise. 

(e) No, Sir. 

Avoidance of Double TuatlOn 

.894. f Shrl Ralhunath Singh: 
'lSbri p. C. BOrooah: 

Will the Minister ot FinaJlc,. be 
pleased to state; 

(a) whether India and U.S.A, have 
signed an agreement for the avoid-
Rnce of double taxation on the 30th 
March, 1965 at Washington; and 

Ib) it so, the main term. ot the 
agreement? 

The Deputy MlBioter in the Minis-
try 01 FInance (Shrl Rameshwar 
Sahu): (a) No, Sir. A draft agree-
ment has been initialled. 

(b) Thp question does not orise u 
no alll'eement haa yet been slgn~. 

·895. 

Indus Waters Treat,-

f 8hr1 Kapur Singh: 
Shrl Yashpal Singh: 
Sbri Ragunath Sinrh: 
8hrl P. C. Borooah: lShri Narayan D .. : 
Shrl Narendra Singh 

MahI4a: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(al whether Pakistan has requested 
India to extend the first phase of the 
Indus Water Treaty to April. 1966; 
and 

(b) if so. the reaction of Govern-
ment thereto? 

The Minister of Irrilatlon aDa· 
Power (Dr. K. L. Rao): (a) No, Si.:'. 

(b) Does not arise. 

National Building C9nstructiOD 
CorporatiOn 

f Shrl N. P. Yadab: 
·896. 'l Shrl Sldheshwar Prasad: 

Will the Minister of Worq an.· 
Hou.'lIIg be pleased to state: 

la) whether it is Q fact that Lh~ 

National Building Construction Cor-
poration has failed to fulfil the ob-
Jectives for which it was brought into· 
existence; 

(b) if so, the .teps Government 
propose to take tor rectifying th~ 

defects in the working ot the Corpo-
ration; and 

(c 1 the extent to which the corpo-
ration is getting ready to meet effec-
tively the cvc·r-~To\ .... ing dE=!"'ffiand for 
building consruction? 

'!'be Minister of Works IUId Bous-
Ing (Shrl Mehr Chand Danaa): (a) 
to (e). A statement -is laid On the 
Table of the Sabha. [Placed in Lib-
"'rII, See No.LT-4196j65j. 




